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C.A./423/86

CCRAIM : Hon'ble Mr, P.H. Trivedi .. Vice Chairmen

Hon'ble Mr, P.lM. Joshi ee Judicial FMember

31/10/1988

Neither petitioner nor his advocate present.
Mr. B.R. Kyada learned advocate for the respondents

present. The case i;jdismissed for default.

( P H Trivedi )
Vice Chairman
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Judicizl Member
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